RAJYA SABHA [l December, 2000]

I request the Government to mclude AIDS in clause 4.9 of this
miedictaim policy in the interest of the State and in the interest of those
unfortunate souls who have been infected by the deadly disease. 3ince the
disease involves prolonged treatment, a higher premium may be charged,
put altegether excluding the disease from the cover would tantamount to a
governmenl-sponsored discrimination, and it will go against the principles of
a welfare State. Thank you, Sir.

SHIRIMATI SHABANA AZMI {Nominated): Sir, | associate myself
with this Special Mention

Alleged illegal possession of the tarmers’ iand in Gangapur by the Army
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Granting of nermission for the expansion of KRIBHCO'S Fentilizer Plant
at Hazira (Gujarat)

ODRo K, PATEL iauaraly  Mr. Chairman, Sir, through this Special
Mention, | would like 1o draw the attention of the Ministry of Chemicals and
Fertilizers o the largest cooperalive in the couniry, KRIBHCO, which is
earning a lot of revenue through selling its fertilizers in a competitive market.
There has been a dermand from KRIBHCO for the expansion of its plant with
a view 1o increasing the capacity of s fertilizer production.  For this,
KRIBHCD made an application a long time cack and that application is
pending for decision for the last ong-and-a-half years. 11 is also submitted
thal increased pracuction of iertilizers is the need of the hour. Also, H is
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